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MIN'STRY OF EXTERNAL AFFAIRS
NOTIFICATTIONS

New Delhi, the 29th May 1067

Q.8.R. 889.—In exercise of the rowers ronferred by section 23 of the Passports
Ordinance, 1987 (4 of 1987). the Central Government hereby mukes the following
rules to amend the Passports Rules, 1967, namely:—

1. These rules may be called the Passports (Amendment) Rules, 1967.

2. In the Passports Rules. 1967, in rule 12, after the words and figures
“column 2 thereof”, the following shall be inserted, namely:—

“and every such appeal chall be filed within thirty days of the date on

which the order sought tc be appealed against is communicated to
the applicant”

Ko (No. V1/401/26/67-VOL. 1I).

New Delhi, the 38th May 1967

G.8.R, 870.—In exercise of the powers conferred bv section 21 of the Passports
Ordinance. 1987 (4 of 1887), the Central Government, being of the opinion that
it is necessary in the public interest so to do, hereby exemwpts the citizens of
India from section 3 of the said Ordinance in so far as the sald Section relates

to their departure from India as scamen, holding Valid Continuocuyg Discharge
Certificates issued in this behalf.

[No. VI1/401/26/67-VOL. II).
S. BIKRAM SHAH, Jt. Secy
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